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S to m a ta te r  o f M ae* and Oil (Start K , D. M alaviya): (a ) The explora­
tory surveys in Jaiaelmer are still in 
progress and it is too early to assess
the results.

<b) No, Sir.

(c )  Does not arise.
(d )  The decision to install a test 

drill w ill be taken after the results of 
detailed geological and geophysical 
investigations become available.

Coal Supply to C.P.
•557. Shri Panna Lai: Will the

Minister o f Steel, Stines and Fuel be
pleased to lay a statement showing:

(a ) the quantity o f Coal supplied 
to Uttar Pradesh during the last 
three years;

<b) the quantity supplied to Uttar 
pradesh during 1957 so far;

(c) the reasons for the present coal 
shortage in Uttar Pradesh; and

(d) when the situation is expected 
to Improve?

The Minister o f Steel, Mines an* 
Fuel (Sardar Swaran Singh): (a) and
(b ). A  statement is laid on the table 
of Lok Sabha. [See Appendix III, 
annexure No. 53.]

(c) There has been a progressive 
increase in coal supplies to Uttar Pra­
desh. The demand for coal, how­
ever, appears to have increased at a 
faster rate than the transport capa­
city for movement o f coal.

(d ) The position is expected to 
Improve during the period July to 
October, 1957, when more transport 
is likely to be available for  coal 
m ovem ent

Konark Temple
•558. Shri Fanlgrahi: W ill the Min­

ister o l  Education and Scientific Re- 
March be pleased to state:

(a ) the expenditure incurred so far 
in  the restoration w ork o f the 
Xenark Temple;

(b ) whether chemical treatment 
has been given to the Konark Temple; 
and

(c) whether there is any proposal 
under the consideration o f Govern­
ment to return those images which 
were brought over from Konark 
Temple to the National Museum, 
Delhi?

The Minister o f State in the Minis­
try o f Education and Scientific Re­
search (Dr. K. L . Shrimaii): (a )
Rs. 83,295/- during the last five years.

(b) Partly.
(c) No, Sir.

Government Officers
•559. Shri Sinhasan Singh: W ill the 

Minister o f Home Affairs be pleased 
to state:

(a) the number of officers still in 
service o f the Union or State Gov­
ernments who are entitled to the pro­
tection of their salaries etc. as pro­
vided under Article 314 o f the Consti­
tution; and

(b) how many o f these officers have 
been re-employed or given extension 
after their superannuation and 
whether they continue to enjoy the 
same privileges granted to them under 
the said article even after super­
annuation or their conditions o f  ser­
vice have been changed?

The Minister of State in the Minis­
try o f Home Affairs (Shri Datar):
(a) and (b ). The information is being 
collected and w ill be laid on the Table 
o f Lok Sabha.

Mines at Barsua

•560. Shri Sanganna: W ill the
Minister of Steel, Mines and R »el be
pleased to state:

(a) whether there is any scheme 
for the development o f  mines at 
Barsua which w ill supply b o n  or* t »  
Rourkela Stpel Project; and

<b) if so, w ith what results?
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The Minister ot Steel, Mines and 
Fuel (Sardar Swaran Singh): (a ) and
(b ). The Project Report lo r  the 
development of Barsua Mines was 
submitted b y ' Messrs. J. W. Woomer 
and Associates, — the Mining Consult­
ants o f Hindustan Steel Private 
Limited—in June, 1956. The scheme 
has been accepted by  the G overn­
ment. On the basis o f  the specifica­
tions prepared by the Consultants 
tenders w ere recently invited for the 
crushing, conveying, storage and 
blending equipment for the mines. 
The quotations received are under 
examination.

Houses for  Scheduled Castes
*560-A. Pandit D. N. Tiwary: W ill

the Minister of Home Affairs be pleas­
ed  to state:

(a) whether Government have 
received any report about the con­
struction o f houses for Scheduled 
Castes during 1956-57 from  the State 
Governments; and

(b ) if so, the number o f houses 
constructed in each State?

The Deputy Minister o f Home 
Affairs (Shrimati A lva ): (a ) No, Sir.

lb} Does not arise.

Purulia District

•561. Shri Dasgupta: W ill the Min­
ister of Home Affairs be pleased to 
state whether it is a fact that before 
the 1st November, 1956, the date of 
the transference o f the Purulia dis­
trict to West Bengal, the Government 
o f Bihar removed from  Purulia Dis­
trict:

(i) the records regarding 
crimes and criminals o f the Police 
department;

(ii) the case records o f the cri­
minal court;

(iii) the' old and new  records o f 
the Educational department; and

(iv ) the records o f  development 
works, forest and various other 
departments?

The Minister of State In the Mbds> 
try of Home Affairs (Shri Datar): 
So far as thfe Government of India are 
aware, there was no indiscriminate 
removal o f  records o f  Purulia District 
by  the Government o f Bihar. In 
October 1956, the G overnm ent' of 
Bihar reported that Purulia was the 
Headquarters o f the Manbhum Dis­
trict which consisted o f two sub­
divisions, namely, Manbhum Sadar 
with Headquarters at Purulia, and 
Dhanbad with Headquarters at Dhan- 
bad. The Deputy Commissioner of 
Manbhum had fu ll administrative con­
trol over the entire district and a 
number of District offices, which w ere 
located at Purulia, served the whole 
District. The District Judge of Man­
bhum District was also District Judge 
o f  Singbhum District. In order to 
ensure that there was no dislocation 
in the smooth running o f the adminis­
tration consequent on the transfer o f 
territory, the Government o f Bihar 
took certain decisions in regard to the 
Offices and Officers posted at Purulia 
w ho were common to both the Sub­
divisions and trasferred essential 
books, records, furniture, etc. to Dhan­
bad belonging to those offices to 
enable them to run smoothly in Dhan­
bad District after 1-11-56.

Oil Drilling Operations In Assam
*562. Shri Amjad A li: W ill the

Minister o f Steel, Mines and Fuel be
pleased to state :

(a) whether the drilling operations 
in W ell No. 2 o f  Moran (Assam) have 
been completed;

(b) to what depth it has been sunk?
(c) when w ill it pump out the oil;
(d) what w ill be the possible output 

daily from  this well?
The Minister o f  Mines and OH (Shri 

K. D. M alaviya): (a ) Yes, Sir.
(b ) 12,065 feet.
(c) Commercial production could 

start when transport facilities are 
available.

(d ) It Is yet to be staassed.




